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M H U  n p m  *  MHltey tttttiMa* 
Cpwfce *» Kerala,

2805. SHRI VAlfALAA HAWI: Will 
the Minister of DBPBNCK be pieced 
to state;

(a) whether Govtfgffpient has taken 
any decî on regarding the /ttttftg h& 
at Military Trajotatf fiewtre to Iferete 
considering the la$ge number of per­
sons being recruited to the armed 
forces f̂ pm that State; and

(b) if ao, the details there of and 
the steps taken thereon?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) and 
(b). There is no proposal at pre­
sent, for setting up any new Military 
Training Centre in Kerala,

E xploration  for minerals near 
Sea Shore

Goa

2806. SHRIMATI JYOTSNA CHAN­
DA: Will the Minister of STEEL AND 
MINES be pleased to state whether 
G o v e r n m e n t  propose to explore im­
possibilities of finding minerals near 
the sea shore of Goa?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): 
Programme of exploration for mine­
rals off the sea cost of Go*1 by col­
lection of samples from »ea floor is 
under consideration.

Expulsion of P.T.1 man by Nepal 
Government

2607. SHRI MUHAMMED SHERIFF: 
Will the Minister of EXTERN AT, 
AFFAIRS be pleased to state:

(a) whether Nepal Government 
had expelledT'a PTI piau during July 
1973; and

(b) if so. the seasons for the same 
and reaction #  Government 4&***to?

f i n  u m m m  o f  s t a t e  in
THE MINISTRY OF EXTERNAX* 
a f f a i r s  ( s i p  w m m a A 'p M s  
StWtfH): Sir. th e  fccr«jl-
tation of Shri Rim JPTI repre­
sentative in Kathmandu, waa with­
drawn by the Government of Nepal 
oft 13th July, 1973. On 18th JUly he 
wag served with an order by the 
Government of Nepal to leave tnc 
country by 20th July.

(b) The Government of India took 
up this matter with the Government 
of Nepal and at the same time re­
quested the Government of Nepal for 
the reasons for which action was 
taken against Shri Patro. The precise 
reasons have not so far been com­
municated to Government.

Demand for guaranteed minimum 
Wages for Bidl workers in 

Madhya Pradesh

26Q8. SJHRI MARTAND SINGH: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state:

(a) whether in Bidi industry of 
Madhya Pradesh, the workers emp­
loyed to roll Bidis are not being 
provided with sufficient full day's 
work and there is a demand for 
guaranteed minimum wages; and

(b) if so, the reaction of Govern­
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND RE­
HABILITATION (SHRI G. VENKA- 
TSWAMY): (a) and (b). The
matter falls in the State sphere.

Allotment of Steel to drought affected 
States

2609. SHRI MARTAND SINGH: 
Will the Minister of STEEL AND 
MINES be pleased to State:

(e) the criteria followed tby the 
Central Government for the al^oca*




